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(c)  The facts thereof and action pro­
posed to be taken against the responsible 

officials?

THE MINISTER OF STATE IN THE MIN­
ISTRY OF URBAN DEVELOPMENT(SHRI 

DALBIR SINCH): (a) Yes,sir.

(b) DDA have denied this.

(c) Does not arise in view of (b) above. 

[Translation]

Regularisation of daily wage workers in 

DDA

2434. SHRI RAJ KUMAR RAI: Will the 
Minister of URBAN DEVELOPMENT be 

pleased to state:

(a) the number of daily wage workers 
working in Delhi Development Authority as 

on 31st October, 1987;

(b) the number of the workers out of 

them working for three, five and ten years 

separately; and

(c) the action being taken to regularise 
them?

THE  MINISTER  OF  URBAN  DE­

VELOPMENT (SHRIMATI MOHSINA KID- 

WAI): (a) 2601.

(b) The break-up is as follows.

The no. of workers working for: .

3 years  5 years 10 years

2448  115 3

(c) The D.D.A. considers the regularisa­

tion of its Daily Wage workers subject to 

the availability of vacancies and the re­
quirement of the organisation.

[English]

Inclusion of Coconut in the list of 
Oilseeds

2435. SHRI SURESH KURUP: Will the

Minister of AGRICULTURE be pleased to 
state:

(a) whether Union Government pro­
pose to consider to include coconut in the 
list of oilseeds; and

(b) if not, the reasons thereof?

THE MINISTER OF STATE IN THE DE­

PARTMENT  OF  AGRICULTURE  AND 
COOPERATION IN THE MINISTRY OF 

AGRICULTURE (SHRI YOGENDRA MAK 

WANA): (a) No, Sir.

(b)  Coconut is a perennial plantation 
crop, used for various purposes and de­
serves specific and separate attention.

Out of Turn Allotment of Government 

Accommodation

2436. SHRI KHURSHID ALAM KHAN: 

Will  the  Minister  of  URBAN  DE­

VELOPMENT be pleased to state:

(a) whether a certain percentage of 

Government Accommodation in Delhi is 

allotted on out of turn basis;

(b) the number of such out of turn al­

lotments of residential units made during 

the last one year; and

(c) whether any complaints have been 
received in this regard and if so, the details 

thereof?

THE MINISTER OF STATE IN THE MIN­
ISTRY OF URBAN DEVELOPMENT (SHRI 

DALBIR SINGH) : (a) There is no fixed per­
centage.

(b) 507.

ic) Complaints as and when received 

are looked into immediately.

Development of Walled City of Delhi

2437.  SHRI KHURSHID ALAM KHAN: 

DR. D. N. REDDY:

Will the Minister of URBAN DEVEL­

OPMENT be pleased to state:
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(a) whether a scheme had been pro­
posed some time back for the re-develop­

ment of the Walled City of Delhi known as 
Shahjahanabad;

(b) whether the people living in this 
area are facing acute civic and heath prob­
lems due to heavy congestion; and

(c) if so, the steps proposed to provide 
relief to the residents of this area?

THE  MINISTER  OF  URBAN  DE­

VELOPMENT (SHRIMATI MOHSINA KID- 
WAI) : (a) and (b). Yes, Sir.

(c)  An action plan for Urban Renewal of 

the Walled City having broadly the follow­
ing components which has been approved 
in principle by the Covemment is expected 
to provide relief to the residents of this 
area:~

(i)  Commercial decongestion;

(ii)  Upgrading of physical and social 

infrastructure;

(iii)  Traffic and Transportation Man­
agement and Regulation;

(iv)  Conservation and restoration of 

historical buildings; and

(v)  Revitalisation  of  residential 

areas.

Action to implement the above scheme 
has already been initiated.

[Translation]

Fault in AIR Station, Patna

2438. SH Rl SARFARAZ AHMAD :
SHRIMATI MANORAMA SINCH:

Will the Minister of INFORMATION 

AND BROADCASTINC be pleased to state:

â) whether the Patna Station of A.I.R. is 
often off the air for long spells and no link 
is established between the studio and the 

transmitting station;

(b) if so, the reasons therefor and since 
when the station started being off the air; 
and

(c) the steps taken to rectify the fault 

and the time by which it is likely to be rec­
tified?

THE MINISTER OF STATE OF THE MIN­
ISTRY OF INFORMATION AND BROAD­
CASTINC (SHRI AX PANJA): (a) No, Sir.

(b) Does not arise.

(c) There was a cable fault between the 
studio and transmitter of the All India Radio

. Station at Patna. This has already been rec­

tified by the P&T authorities. During the 
period of the fault, • programmes were 

broadcast directly from the Emergency stu­
dio of the transmitter without any deviation 

in the radio service.
i

Distribution of Minikits to farmers in 

Uttt̂r Pradesh

2439.  DR. CHANDRA SHEKHAR TRf 
PATHI: Will the Minister of AGRICULTURE 
be pleased to state:

(a) whether the number of minikits dis­
tributed among the small and marginal 

farmers of Uttar Pradesh has been reduced 

this year;

(b) the reasons for reducing the number 

of minikits when there is a shortage of 

pulses and oilseeds due to drought condi­
tions;

(c) whether distribution of fertilizers and 

agricultural implements which used to be 
provided free of cost alongwith minikits 
has also been stopped; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE DE­
PARTMENT OF AGRICULTURE AND CO­

OPERATION IN THE MINISTRY OF AGRI­

CULTURE (SHRI YOCENDRA MAKWANA):
(a) Yes, Sir.

(b)  At the first instance, due to reduction 
in the over all plan funds layouts, the State




